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DELHI VIDHAN SABHA
Bulletin Part-I
(Brief Record Of Proceedings)
Friday, March 26, 1999/ Chaitra 05, 1921 (Saka)

NO.8

Starred Question Nos. 41 and 42 and Supplementaries
thereto were orally asked and answered.

Replies to Starred Question Nos. 43 to 60 were laid on

Replies to Unstarred Question Nos. 65 to 103 were laid
on the Table of the House.

Special Mention \v////(//

Following Members raised matters under Rule 287:

Shri Nand Kishore Garg

Smt. Kiran Choudhry
Shri Tek Chand Sharma
Shri Mohan Singh Bisht

(Minister of Finance intervened in the matter)

10. Shri Sahab Singh Chauhan

(Minister of Education intervened in the matter)

Dr. A.X. Walia, Minister of Health made a statement on
cracks that have been noticed in Janak Setu Bridge
resulting in its closure.

Private Members's Resolutions

2.00 M Starred Questions
1.
the Table of the House.
Unstarred Questions
7 a8
3,02 P
3.
1. Shri Brahm Pal
2.
3. Ch. Shish Pal
4. Shri Veer Singh
5. Shri Jai Bhagwan
6.
7
8.
9. Smt. Kiran Walia
11. Shri Mala Ram Gangwal
12. Prof. Jagdish Mukhi
3.28 P Statement by Minister
4.
3.30 PM
5.

Shri Jai Bhagwan moved the following Resolution:

* "This House resolves that in order to make the River
Yamuna free of vpollution, an immediate plan be

prepared and the same be implemented within time
hound period."
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3.47 PM

(2)
Following Members took part in the debate:

1. Prof. Jagdish Mukhi

6.(1) As discussion on Private Member's Resolution was under way,

6.(ii)

some Ruling Party Memebers stood up demanding discussion on
the theft that took place in the house of a Member (Mrs.
Meera Bhardwaj) and the irresnonsible and non-cooperative
attitude of the police authorities.

The Chair informed the House that in view of the
seriousness of the matter, he has already admitted a Call
Attention Notice for the next day received from Shri Ajay
Maken.

The agitating members led by Shri Mukesh Sharma were,
however, not satisfied and demanded adjournment of the House,
summoning of the senior police officers in the House and
immediate discussion on the subject.

As Members insisted on immediate discussion, the Chaiir
was constrained to adjourn the House till tea break. '

Discussion on the theft in the house of a lady Member of
- the House§prevalent insecurity all around.

After  the House re-assembled after tea-break
as the Chief Minister agreed for immediate discussion, the
subject matter was taken up for discussion immediately.

The following Members took part in the debate:

15 Shri Ajay Maken

2. Prof. Jagdish Mukhi

3. Shri Mukesh Sharma

4. Shri Sahab Singh Chauhan
s Shri Bhishm Sharma

6. Shri Roop Chand

s Shri Jai Bhawan

8. Shri Shoaib Igbal

9. Shri Amrish Gautam

10.  Shri Subhash Chopra

11.  Shri Sushil haudhary

12. Shri Shadi Ram

13. Shri Radhey Shyam Khanna
14,  Shri Ram Bhaj

15. Smt. Kiran Walia

16. Smt. Anjali Rai

17. Shri Rama Kant Goswami
18. Shri Prahlad Singh Sawhney
19.  Shri Tarvinder Singh Marwah
20.  Dr. Harsh Vardhan

21.  Shri Mahabal Mishra

Contd.....3
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22 Shfi Veer Singh
23. Smt. Meera Bhardwaj also took part in the debate.

.Chief Minister replied to the debate.

Further discussion on Private Member's Resolution
moved by Shri Jai Bhagwan resumed:

Following Members tock part in debate:

15 .Shri Puran Channd Yogi
Shri Rama Kant Goswami
3 Smt. Anjali Rai

&
.

Minister of Health replied to the debate.

Resolution was put to vote and negatived.

-—

Shri Naresh Gaur moved the following Resolution:

"This House resolves that necessary steps be taken
for ensuring the use of Hindi language in all the
Subordinate Courts of Delhi."

Following Members took part in the debate:

1z Smt. Kiran Walia
2. Shri Sahab Singh Chauhan

Minister of Education replied to the debate.

Resolution was put to vote and negatived.

-— ——y

Shri Mohan Singh Bisht moved the following Resolution:

"This House resolves that a separate Board be
constituted with a view to ensure proper development
of Resettlement Colonies and to provide them basic
amenities."

Following Members took part in the debate:

1 Shri Mahabal Mishra
Shri Ramesh Kumar
3. Dr. Prem Chand Kaushik

&~
.

Minister of Health replied to the debate.

Resolution was put to vote and negatived.
——
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55 PM

(4)

Calling Attention

8:25 P. M,

DELHI

S/Shri Mukesh Sharma, Sushil Chaudhary and Shri Saghab
Singh Chauhan called the attention of the Health Minister

to the situation arising out of the illness of hundreds
of persons in Delhi due to consumtion of adulterated

Kuttu flour.

Minister of Health made a statement in this regard.

(The House was adjourned till 1400 hours on Saturday,
March 27, 1999). '

S.K. SHARMA
SECRETARY

March 26, 1999
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